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Sunken Indian Ships

*2150. Shrl D. C. Sharma: WUl the
Minister of Transport .be pleased to 
state:

(a) whether any attempt has been 
made to salvage the three Indian 
Coastal Ships, ‘Ramdas*. 'Lakshmi’ 
and ‘Deepavati' which had sunk off 
the Bombay Harbour; and

(b ) if so, what has been the result?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shrl Shahnawaz Khan): (a) Yes.

(b ) Messrs. Precious Salvage Ltd., 
London, who undertook the work, 
failed in their efforts. It is proposed 
to invite fresh tenders.

Shrl D. C. Sharma: May I know the 
causes'; for the sinking of these two 
ijhips?

Shri Shahnawaz Khan: There are
different reasons. Sometimes, the 
ships collide with each other. Some
times, they go aground on sands. I 
have not got the exact details, but they 
are general causes.

Shri D. C. Sharma: What was the 
approximate value o f these ships?

Shri Shahnawaz Khan: These ships
belonged to private companies. We 
have not ascertained the exact value 
o f  these ships.

Shri Raghunath Singh: What was the 
weight of these two ships?

Shri Joachim Alva: May I know
whether the officers of the Ministry of 
Transport, or even the Ministers, have 
seen in the Children Film Festival 
during the last session, a film show 
ing boys and girls towing a ship from  
underneath the sea? The film was 
a Russian film entitled ‘ ‘Indispen
sable Friends” . I want to know why 
the Ministry cannot strain every 
nerve to see that our sunken ships 
are also tow ed in this manner from  
th e  waters?

Shri Shahnawaz Khan: I do not
know  whether the hon. Minister and 
the hon. Deputy Minister have seen 
that film, but I have not seen the 
children’s film.

Shri K. C. Sodhia: W ill Government 
consider it their duty to collect figures, 
when such national calamities occur?

Shri Shahnawaz Khan: Certainly, the 
Ministry consider it their duty, and I 
am sure the figures have been collected. 
But in this particular case, I do not 
have the exact details with me in the 
House now. If the hon. Member wants 
them, I can collect them for him.

(Re: Q.No. 2151)

Mr. Speaker: Next question. Shrl
Muniswamy. The hon. M ember is 
absent.

Shri M. D. Ramasami: May I put that
question?

Mr. Speaker: That will come in the 
second round. The hon. Minister will 
stay in the House.

V ending Contracts on Railways

♦2152. Shri Bibhnti Mlshra: Will
the Minister of Railways be pleased 
to state:

(a) whether it is a practice in the 
North Eastern Railway, that after 
the death of a vendor the contract is 
given to the deceased vendor's 
family; and

(b) if so, the reasons therefor?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes, the 
practice is to award vending contracts 
to legal heirs or successors o f deceased 
vendors if such legal heirs or succes
sors are in a position to carry on 
the business satisfactorily.

(b) This practice is adopted as it 
is conducive to efficient and smooth 
working and is also considered fair and 
reasonable to the deceased contractors' 
heirs or successors who are already ex
perienced in the running o f the con
tracts concerned.
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Mr. Speaker: Order, order. That
question does not arise out of this.

Shri Bhae^wai Jha Azad: May I know 
whether such contracts are sub-let to 
the small vendors who are charged as 
m uch as Rs. 60 to Rs. 70 per contract, 
while Government charge only Rs. 5 or 
80 per contract?

Shri Shahnawaz Khan: Allegations
that vending contracts have been sub
let have been made from time to time. 
This practice is strictly prohibited under 
ttie rules, and the Railway Board will 
take strong action, if any definite evi
dence and proof are brought to our 
notice. In fact, we shall be very grate
ful, if any definite proof is given to the 
Ministry.

Several Hon. Members rose—

Mr. Speaker: I am afraid it is not 
possible to call all the hon. M em bers.

Shri Sinhasan Sinffh: The hon. Parlia
mentary Secretary has stated that the 
vending contracts are given to the heirs 
of deceased vendors, out of compassion. 
M ay I know whether the same 
principle will not apply in the case t»f 
the services also, so that when an 
em ployee dies, his son may be employ
ed, when there are no other facilities...

Mr. Speaker: Order order. Next ques
tion.

Cholera

•2153. Shri S. C. Samanta: W ill the 
Minister of Health be pleased to 
refer to the answer given to starred 
question No. 1580 asked on the 23rd 
April, 1953 regarding cholera and 
state:

(a ) whether the W.H.O. Expert 
Study Group for Cholera submitted 
any report; and

(b ) what help was given to this 
8tudy Group by Government?

The Deputy Minister of • Health 
<8hrimati Chandrasekhar): (a) The
hon. Member presumably refers to the 
W orld Health Organisation Expert 
Committee on Cholera, which submit
ted a report. .

(b ) An officer of the AU-India Insti
tute of Hygiene and Public Health, 
Calcutta and an Officer o f the Indian 
Council of Medical Research which is 
financed by the Government of India^ 
were members of the World Health 
Organisation Expert Committee on 
Cholera. Besides, several Central Gov
ernment Officers attended the sessions 
and participated in the deliberations o f  
the Expert Committee. *

Shri S. C. Samanta: May I know. Sir, 
whether any other places in India ex
cepting West Bengal have been refer
red to in the report as endemic areas 
of cholera?

Shrimati Chandrasekhar: Sir, in a 
former question answered on the 23rd 
April 1953, it was said that the Gange- 
tice Delta in Bengal, a small area as
sociated with the Ganges and its tribu
taries in Bihar, the Mahanadi Delta in  
Orissa and the Krishna and Cauvery 
Deltas in the South were highly ende
mic.

Shri S. C. Samanta: In reply to a 
question put by me in April 1953, just 
now referred to by the hon. Minister, 
it wa.s said that with reference to parts
(b ), (c ) and (e) information would be 
collected and laid on the Table of the 
House. But unfortunately I have not 
found it out as yet. May I expect that 
it will be supplied very soon.

Shrimati Chandrasekhar: Yes, Sir. 
We hope so. The State Governments 
have not sent their replies yet.

Shri S. C. Samanta: Since endemicity 
in West Bengal is so high, are Govern
ment taking any steps other than pre
ventive steps taken by the West Bengal 
Government?

Shrimati Chandrasekhar: In the re
port that the Member mentioned in his 
question, item No. 9 also lays stress 
on the importance of a general pro
gramme o f environmental sanitation in 
the campaign against cholera. Other 
than that, nothing very efTective can be 
done to get rid of cholera all at once.

Shri S. C. Samanta: Is it not a fact 
that in the summary of the report it 
was said that water supply should be 
taken up so that the root cause may be-




